
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

MAIN CASES

CIVIL SIDE

CIVIL FIRST  APPEAL 12332 0 62 62 0 0 3 3 12391

CIVIL SECOND   APPEAL 3490 0 18 18 0 0 0 0 3508

EX. FIRST APPEAL 67 0 1 1 0 0 0 0 68

EX. SECOND APPEAL 15 0 0 0 0 0 0 0 15

CIVIL MISC. APPEAL 34075 47 237 284 0 0 3 3 34356

CIVIL REVISION 536 0 10 10 0 0 0 0 546

CIVIL REVIEW 775 8 18 26 0 0 3 3 798

CUSTA (CUSTOM APPEAL) 13 2 0 2 0 0 0 0 15

INCOME TAX REF. 2 0 0 0 0 0 0 0 2

OTHER TAX REF. 1 0 0 0 0 0 0 0 1

TAX CASES 0 0 0 0 0 0 0 0 0
EXCISE ACT REF. 0 0 0 0 0 0 0 0 0

I.  T.  APPEAL 356 13 0 13 0 0 0 0 369

W. T. A. 8 0 0 0 0 0 0 0 8

SALES TAX  REVISIONS 805 0 4 4 0 0 0 0 809

TESTAMENTARY CASES 2 0 0 0 0 0 0 0 2

COMPANY PETITION 6 0 0 0 0 0 0 0 6

COMPANY APPEAL 1 0 0 0 0 0 0 0 1

COMPANY APPLS. 0 0 0 0 0 0 0 0 0

COMPANY LIQUIDATION 10 0 0 0 0 0 0 0 10

CIVIL TRANSFER APPLICATION 337 0 18 18 0 0 0 0 355

ELECTION PETITION 5 0 0 0 0 0 0 0 5
SPECIAL APPEAL ( CIVIL) 6 0 0 0 0 0 0 0 6

SPECIAL APPEAL ( WRIT) 2365 109 0 109 0 30 0 30 2444

CIVIL CONTEMPT 5461 19 64 83 0 0 1 1 5543

CIVIL WRIT 77790 52 1352 1404 0 15 330 345 78849

OTHER ORIGINAL SUIT 2 0 0 0 0 0 0 0 2

CENTRAL EXCISE APPEAL 185 3 0 3 0 0 0 0 188

CROSS OBJECTION 1023 0 4 4 0 0 0 0 1027

CIVIL REFERENCE 3 0 0 0 0 0 0 0 3

C.M.AP. (WAKF TRIBUNAL) 15 0 0 0 0 0 0 0 15

          TOTAL  “A” 139686 253 1788 2041 0 45 340 385 141342

CRIMINAL SIDE

MURDER REFERENCE 6 0 0 0 0 0 0 0 6

CRIMINAL APPEAL 27856 15 143 158 0 3 12 15 27999

CRIMINAL REVISION 8379 0 116 116 0 0 12 12 8483

14483 0 693 693 0 0 91 91 15085

2948 0 1557 1557 0 0 1034 1034 3471

CR. CONT. PETITION 9 0 0 0 0 0 0 0 9

CRIMINAL REFERENCE 1 0 0 0 0 0 0 0 1

HABES CORPUS 97 65 0 65 0 51 0 51 111

CR. L TO A 243 3 14 17 0 0 1 1 259

CRLW 1102 21 421 442 0 12 352 364 1180

CRLO (CRIMINAL ORIGINAL) 1 0 0 0 0 0 0 0 1

TOTAL B 55125 104 2944 3048 0 66 1502 1568 56605

TOTAL-MAIN CASES ( A + B) 194811 357 4732 5089 0 111 1842 1953 197947

IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR
CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE-2026

CRL. MISC. PET.
U/S 482 CR. P.C./528 B.N.S.S

CRL. MISC. BAIL
U/S 438 & 439 CR. P. C./482&483 B.N.S.S



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JODHPUR

           CATEGORY-WISE MONTHLY STATEMENT FOR THE MONTH OF 

JUNE—2026

KIND OF CASES
P R E V I  O U S I N S T I T U T I O N         D I S P O S A L C L O S I N G

 B A L A N C E D B S B TOTAL L.B. DB SB TOT A L B A L A N C E

929 33 103 136 0 12 30 42 1023

1503 0 76 76 0 0 13 13 1566

13835 0 550 550 0 0 74 74 14311

457 0 52 52 0 0 38 38 471

0 0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0 0

446 1 34 35 0 1 5 6 475

           TOTAL -C 17170 34 815 849 0 13 160 173 17846

CRIMINAL TRANSFER PET. 59 0 2 2 0 0 1 1 60

0 0 0 0 0 0 0 0 0

           TOTAL -D 59 0 2 2 0 0 1 1 60

TOTAL  C+D 17229 34 817 851 0 13 161 174 17906

TOTAL A+B+C+D 212040 391 5549 5940 0 124 2003 2127 215853

50 0 0 0 0 0 0 0 50

32 0 0 0 0 0 0 0 32

0 0 0 0 0 0 0 0 0

3517 0 55 55 0 0 1 1 3571

976 0 18 18 0 0 0 0 994

6386 40 60 100 0 2 1 3 6483

422 0 10 10 0 0 0 0 432

4 0 3 3 0 0 3 3 4

0 0 0 0 0 0 0 0 0

163 0 18 18 0 0 0 0 181

19 0 0 0 0 0 0 0 19

2037 109 0 109 0 30 0 30 2116

45071 52 1251 1303 0 12 274 286 46088

TOTAL -E 58677 201 1415 1616 0 44 279 323 59970

2543 4 128 132 0 4 9 13 2662

CIVIL MISC. CASE 2212 39 85 124 0 9 2 11 2325

0 0 0 0 0 0 0 0 0

CIVIL LEAVE TO APPEAL 74 0 2 2 0 0 0 0 76

TOTAL -F 4829 43 215 258 0 13 11 24 5063

TOTAL  E+F 63506 244 1630 1874 0 57 290 347 65033

TOTAL- MISC. CASES  (C+D+E+F) 80735 278 2447 2725 0 70 451 521 82939

275546 635 7179 7814 0 181 2293 2474 280886

MISC. CASES
CRIMINAL SIDE
(BAIL & STAY WITH APPEAL, REVISION, 
CRIMINAL INTER APPL.)

BAIL APPL. IN CRIMINAL 
APPEAL

BAIL APPL. & STAY IN CRIMINAL
REVISION

BAIL APPL. & STAY IN CRIMINAL
MISC. PETITION 

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL TRANS PET. +CRLW

BAIL APPL. & STAY IN CRIMINAL
CRIMINAL CONT. PETITION 

BAIL APPL. & STAY IN CRIMINAL
LEAVE TO APPEAL

 CRIMINAL MISC. APPLICATION

STAY IN HABES CORPUS

CIVIL SIDE
CIVIL INTERLOCUTORY CASES

STAY IN INCOME TAX APPEAL 

STAY IN CENTRAL EXCISE APPEAL 

STAY IN SALES TAX REV.

STAY IN CIVIL FIRST APPEAL 

STAY IN CIVIL SECOND APPEAL 

STAY IN CIVIL MISC. APPEAL 

STAY IN CIVIL REVISION 

STAY IN CIVIL REVIEW

STAY IN SPL. APPEAL (CIVIL) 

STAY IN TRANS FER APPL.

STAY IN CMAP..

STAY IN SPL. APPEAL (WRIT)

STAY IN WRIT PET.

CIVIL MISC. APLN.

EXE. MISC. APLN.

TOTAL -MAIN+MISC. CASES
 (A+B+C+D+E+F)
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